IN THE HIGH COURT OF JUDICATURE AT PATNA
Civil Writ Jurisdiction Case No0.15483 of 2025

M/s Sane Retails Private Limited

...... Petitioner/s
Versus
The State of Bihar & Ors.
...... Respondent/s
Appearance :
For the Petitioner/s : Mr. Tarun Gulati, Sr. Advocate
Mr. Kishore Kunal, Advocate
Mr. Parijat Saurav, Advocate
For the State : Mr. Vivek Prasad, GP-7

CORAM: HONOURABLE MR. JUSTICE RAJEEV RANJAN PRASAD

and
HONOURABLE MR. JUSTICE SOURENDRA PANDEY
ORAL ORDER

(Per: HONOURABLE MR. JUSTICE RAJEEV RANJAN PRASAD)

3 27-11-2025 Today was the date fixed in this case for hearing on
the stay matter, however, due to paucity of time the matter was

not taken on time.

2. List this matter for hearing on point of stay on

09.12.2025 at 12:30 P.M.

(Rajeev Ranjan Prasad, J)

( Sourendra Pandey, J)
aditya/-
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